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Date of
Order

Order with Sigmature

10,
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13.8.96

23.8,96

. |@ 'sympathetic view of the personal hardships

Adjourned to 23.8.199.

w~o~»3-0f
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Heard Shri ashok Mohanty, learned

Senior Stamding Counsel for the Respondents,

claimed iy in this petition is to xxgh quash

the 'applicant on mutual basis to the Division
vis-a-vi<s shri R.C, Pradhan, TCM, The dispute
is simplidfied by the Respondents taking

amd bereavement of the applicant., At para=-6

and para-8 of the counter dated 23.4.56 it is

transfer is under process, In this view of the
matter, it would be appropriate to dispose of

this Original Application by giving a suitable
direction to the Chief personnel Officer who i
impleaded here as Respondent No.l, There is a
¢fficer dated 12-1-1996 (Annexure~-6 to the
etition). Aafter going through‘the averménts
made and hearing the Senior Standing Counsel,
the Chief personnel Officer, SE Railway,Garden
Reach,Calcutta to whom representation at
Annexure-€ is addressed is directed to dispose

of the same within a period of four weeks from

L ——— R e s

No representation for the applicant, The relief f

the order dated 14—3—1995(Annexure-»l)‘ transferring

taken in the matter and the cancellation of thg

fepresentation pending before the Chief Personni-;l

the date of receipt of a copy of this order ancQ
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] while doing so he shall keep in mind the { ™
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